
REGISTRAR GF:NEllAL 

•THE IDGH COURT OF MEGIIALA YA 

• 

SHILLONG 


RESUl,T FOR TilE POST OF MALl 

"'o.flCM.ll/1 10/20 16-Estt/__ Dated, Shillong the 16'h December 2016 

On the basis of the Personal Interviews held on 03.12.2016 for the post of Mali in the High 

Court of Meghalaya, the candidate who has been selected, as also th~: candidate kept in the reserved 

list, arc as under: • 

I. Roll No.I! - Badawanhun Sohkhlct (Selected) 


2 Roll ~o.69 - J~:rrina Syiem (Rcscncd List) 


The selected candidate may report to th~o: office of Reg1strar General of the 1-llgh Court of 

Meghalaya on or before 2"d January, 2017 at 10:00 am. Her joming will be subject to medical and 

police verification reports. 

In case of the selected candidate failing to report on the given date, the appointment may be 

offered to the candidate in the reserved hst. 

By order, 

REGISTRAR G ENERAL 

'lio.HCM.Il/11012016-Estt/ 11!.!1- A. Dated, Shillong the 16'h December 2016 

Copy for informnlion to: • 

I The Joim Registrar -cum Secretary to lion 'ble the Chief Justice, lligh Court of Afeghalaya, 

Shillong. 


2 The Joint Registrar - cum OSD in Hon 'ble the Chief Justice's Secretarial, lligh Court of 

• Meghalaya, Shil/ong . 

3. The P.S to lion 'ble the Chief Justice, HiJrh Court ofl>leglw/uya, Shillong . 

.f The P.S to lion 'ble Mr. JusticeS. R Sen, High Court ofMeghalaya. Shillong 

5 The PS to 1/on'ble Mr. Justice V P. Vaish, High Court ofMeghalaya, Shillong. 

6. The P.A to Registrar General, High Court bfMeghalaya, Shillong . 

...)/The Systems Analyst, High Court ofMeghalaya, Slzillongfor uploading the same on the Official 

Website. 


8. The Accountcmt-cum-Cashier. 1/igh Court ofMegha/aya. • 


9 Smti Badawanhun Sohkhlet. 3 IJ> ,\,file. Briddle Road, Upper .%illong, Shillong 793005. 

10. Notice Board. 
II. Office File. 
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